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ETT Limited

Zoom Developers Pyt.

Jain Realtors Pvt. Ltd.

Durocrete Construction Quality Rating Agency Pvt. Ltd.
M2K Infrastructure Pvt. Ltd.

Axiom Realtors Pyt. Ltd.

Ninex Developers Limited

ASF Infrastructure Pyt. Ltd.

SRS Infratech Pvt. Ltd.

Yajras Academy of Real Eetate Management
Cogent Enterpriges Limited

Aum Infratech Pvt. Ltd.

The Institute of Real Estate Management

Berry Developers & Infrastructures Pvt. Lid.

SITQ India Private Ltd. (Formerely Streit India Adviscry Services Put. Ltd.)
CHD Developers Lid.

AN Infrastructure & Developers Pyt. Ltd.

Exotica Housing & Infrastructure Co. Put. Ltd.
Piyush Colonizers Ltd.

Shrigti Infrastructure Development Corporation Lid.
HBMN Home Colonisers Pvt. Ltd.

Kajaria Infrastructure

CDP Real Estate Advisory India Private Limited
Saksham Real Estates Put. Ltd.

M3M Indlia Limited

Proposals for water supply from Agssam

1629.5HRI BIRENDRA PRASAD BAISHYA @ Wil the Minister of URBAN DEVELOPMENT be

pleased o state:

(a) whether Government has cleared all the proposals received for water supply amaounting to

RFa. 1100 crore from the State Government of Assam;

(b) if s0, the present status and total allocation, project-wise therecf, along with implementing

agency; and
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(c) the time by which it is likely to be completed ?

THE MINISTER OF STATE IN THE MINISTRY CF URBAN DEVELOPMENT (SHRI SAUGATA
ROY) : (&) to (o) The Government of Assam submitted following four (4)) Detailed Praject Reports
(DPRs) costing about Re. 1100 crore related ta Drinking YWater Supply:-

() DPR for South Guwahati West Zone Drinking Water Supply Scheme.
(i) DPR for South Guwahati East Zone Drinking Water Supply Scheme.
(ify DPR for South Guwaheti Central Zone Drinking YWater Suppiy Scheme
(iv) DPR for North Guwahati Drinking Water Supply Scheme.

Out of the abave, the project for South Guwahat! West Zone Drinking Water Supply Scheme was
approved by the Central Sanctioning & Manitoring Committes (CSMGC) on 29-02-2008 for funding
under Urban Infrastructure & Governance (UIG) under Jawaharlal Nehru Naticnal Urban Renewal
Mission (JNNURM) with approved cost of Rs.280.94 crore and Additional Central Assistance (ACA)
commitment of Re.262.86 crore. An amount of Rs. 12642 crore has been released for the project as
ACA. The praject implementing authority is Guwahati Metropalitan Development Authority (GMDA)
and project is scheduled for completion in March, 2011 as per the Quarterly Progress Report (GPR)

submitted by the State Government.

The remaining three (3) DPRs have been withdrawn by the State Government for taking up the
projects outside JNNURM as follows:-

(i) DPR for South Guwahati East Zone Drinking Water Supply Scheme for funding under Narth
East Regional Urban Development Project (NERUDP) - Agian Development Bank (ADB)

Project.

(i) DPR for South Guwahati Central Zone Drinking Water Supply Scheme for funding from Japan

Barik for Irternational Cooperation (JBIC)

(i) DPR for North Guwahati Crinking Water Supply Scheme for funding from Japan Bank for
Interrational Cooperaticn (JBIC).

Regularization of unauthorized coloniss in Dslhi
1630, SHRI PARVEZ HASHMI = Will the Minister of LURBAN DEVELOPMENT ke pleased to state:

(a) whether it is a fact that about 1600 unauthorized colonies are going to be regularized in
Delhi;

(b) if go, the time limit given for regularization;

(c) whether it is also true that large number of unauthorized caolonies are still coming up on
green/agriculture land in various areas of Delhi in connivance with Police, land owning agencies and

Revenue Department of Delhi; and
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